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Order of the Division Bench delivered by 

Hon'ble Shri A.B.Gorthi, Member(Pdrnn.). 

Learned counsel for the Contempt Petitioner draws 

our attention to an order dt. 16.11.93 in OA.414/92 copy 

retained on record. By means of this order,  the ji.gement in 

the OA was nodified by deletion of the word notional" in 

para 6 of the judgement. In view of this there should be 

no doubt in the minds of the respondents regarding the 

consequential benefits to be paid to the applicant. On 

the requestof Mr.N.R.Devraj, Standing Counsel for the 

respondents 8 weeks time is granted. Mr.N.R.Devraj assures 

that necessary compliance will be made within 8 weeks. In 

view of the assurance we.dispose of this Contempt Petition 

without any order as to costs. 

C.C.tornorrow to leárrad counsel for both the parties. 

(P • CHANDRAS E }Qi?DD7 ) Member (Judl. 	 mber (Admn.  

Dated: 15th December, 1993 	 if 
(Dictated in Open Court) 	 4 

sd 	 Deput Registrar(Jud .) / 

Copy to:- 
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